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ITEM NO.32+43 COURT NO.1 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 1246/2020

ASHWINI KUMAR UPADHYAY Petitioner(s)
VERSUS

UNION OF INDIA & ORS. Respondent(s)

IA No. 9696/2024 - APPLICATION FOR CONDONATION OF DELAY IN FILING
THE APPLICATION FOR SETTING ASIDE THE ABATEMENT
IA No. 301998/2024 - APPLICATION FOR PERMISSION
IA No. 9695/2024 - APPLICATION FOR SUBSTITUTION
IA No. 17607/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 39398/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 39399/2025 - EXEMPTION FROM FILING O.T.

IA No. 4391/2025 - INTERVENTION APPLICATION

IA No. 36869/2025 - INTERVENTION APPLICATION

IA No. 301999/2024 - INTERVENTION APPLICATION

IA No. 17798/2025 - INTERVENTION APPLICATION

IA No. 290722/2024 - INTERVENTION APPLICATION

IA No. 14068/2025 - INTERVENTION APPLICATION

IA No. 290718/2024 - INTERVENTION APPLICATION

IA No. 290716/2024 - INTERVENTION APPLICATION

IA No. 298843/2024 - INTERVENTION APPLICATION

IA No. 11813/2025 - INTERVENTION APPLICATION

IA No. 298366/2024 - INTERVENTION APPLICATION

IA No. 38631/2025 - INTERVENTION APPLICATION

IA No. 294482/2024 - INTERVENTION/IMPLEADMENT

IA No. 293012/2024 - INTERVENTION/IMPLEADMENT

IA No. 301894/2024 - INTERVENTION/IMPLEADMENT

IA No. 13903/2025 - INTERVENTION/IMPLEADMENT

IA No. 39493/2025 - INTERVENTION/IMPLEADMENT

IA No. 11651/2025 - INTERVENTION/IMPLEADMENT

IA No. 296330/2024 - INTERVENTION/IMPLEADMENT

IA No. 4422/2025 - INTERVENTION/IMPLEADMENT

IA No. 287637/2024 - PERMISSION TO APPEAR AND ARGUE IN PERSON
IA No. 294483/2024 - VACATING STAY

IA No. 301895/2024 - VACATING STAY

WITH

W.P.(C) No. 559/2020 (PIL-W)

- FOR EXEMPTION FROM FILING O.T. ON IA 54129/2020
**<Y"APPLICATION FOR EXEMPTION FROM FILING ORIGINAL
s VAWKALATNAMA/OTHER DOCUMENT ON IA 54131/2020

“FoR impleading party ON IA 66801/2020

FOR INTERVENTION/IMPLEADMENT ON IA 66801/2020

FOR impleading party ON IA 91148/2020

FOR INTERVENTION/IMPLEADMENT ON IA 91148/2020

FOR INTERVENTION APPLICATION ON IA 97085/2020
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FOR CLARIFICATION/DIRECTION ON IA 97088/2020

FOR EXEMPTION FROM FILING AFFIDAVIT ON IA 102539/2020

FOR INTERVENTION APPLICATION ON IA 106756/2020

FOR PERMISSION TO APPEAR AND ARGUE IN PERSON ON IA 106757/2020
FOR INTERVENTION APPLICATION ON IA 11299/2021

FOR PERMISSION TO APPEAR AND ARGUE IN PERSON ON IA 11302/2021
FOR impleading party ON IA 151578/2022

FOR INTERVENTION/IMPLEADMENT ON IA 151578/2022

FOR APPLICATION FOR SUBSTITUTION ON IA 9637/2024

FOR CONDONATION OF DELAY IN FILING SUBSTITUTION APPLN. ON IA
9639/2024

FOR PERMISSION TO FILE APPLICATION FOR DIRECTION ON IA 290725/2024
IA No. 54131/2020 - APPLICATION FOR EXEMPTION FROM FILING ORIGINAL
VAKALATNAMA/OTHER DOCUMENT

IA No. 9637/2024 - APPLICATION FOR SUBSTITUTION

IA No. 97088/2020 - CLARIFICATION/DIRECTION

IA No. 9639/2024 - CONDONATION OF DELAY IN FILING SUBSTITUTION
APPLN.

IA No. 102539/2020 - EXEMPTION FROM FILING AFFIDAVIT

IA No. 54129/2020 - EXEMPTION FROM FILING O.T.

IA No. 106756/2020 - INTERVENTION APPLICATION

IA No. 97085/2020 - INTERVENTION APPLICATION

IA No. 11299/2021 - INTERVENTION APPLICATION

IA No. 91148/2020 - INTERVENTION/IMPLEADMENT

IA No. 151578/2022 - INTERVENTION/IMPLEADMENT

IA No. 66801/2020 - INTERVENTION/IMPLEADMENT

IA No. 106757/2020 - PERMISSION TO APPEAR AND ARGUE IN PERSON
IA No. 11302/2021 - PERMISSION TO APPEAR AND ARGUE IN PERSON
IA No. 290725/2024 - PERMISSION TO FILE APPLICATION FOR DIRECTION
W.P.(C) No. 619/2020 (PIL-W)

FOR

FOR INTERVENTION APPLICATION ON IA 11227/2025

IA No. 11227/2025 - INTERVENTION APPLICATION

W.P.(C) No. 827/2022 (PIL-W)
W.P.(C) No. 782/2022 (PIL-W)sanjivkhanna

FOR

FOR STAY APPLICATION ON IA 70035/2023

FOR APPLICATION FOR SUBSTITUTION ON IA 268392/2023

FOR INTERVENTION APPLICATION ON IA 288468/2024

IA No. 268392/2023 - APPLICATION FOR SUBSTITUTION

IA No. 288468/2024 - INTERVENTION APPLICATION

IA No. 70035/2023 - STAY APPLICATION

W.P.(C) No. 891/2022 (PIL-W)

FOR ADMISSION

SLP(C) No. 7023/2024 (IV-C)

IA No. 155716/2024 - APPLICATION FOR VACATION OF INTERIM ORDER
IA No. 158088/2024 - APPROPRIATE ORDERS/DIRECTIONS

IA No. 70126/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 199120/2024 - EXEMPTION FROM FILING O.T.

IA No. 158074/2024 - INTERVENTION/IMPLEADMENT

IA No. 123498/2024 - INTERVENTION/IMPLEADMENT

CONMT.PET.(C) No. 803/2024 in SLP(C) No. 7023/2024 (IV-C)



FOR
FOR EXEMPTION FROM FILING O.T. ON IA 110294/2024

IA No. 110294/2024 - EXEMPTION FROM FILING O.T.

W.P.(C) No. 846/2024 (PIL-W)

FOR

FOR GRANT OF INTERIM RELIEF ON IA 294544/2024

FOR PERMISSION TO FILE LENGTHY LIST OF DATES ON IA 294545/2024
IA No. 294544/2024 - GRANT OF INTERIM RELIEF

IA No. 294545/2024 - PERMISSION TO FILE LENGTHY LIST OF DATES

With (ITEM NO. 43)

WP(CIVIL)NO. 118/2025

[TO BE TAKEN UP ALONG WITH ITEM NO. 32.4 I.E. W.P.(C)No. 782/2022]
------ FOR ADMISSION
IA No. 32903/2025 - PERMISSION TO FILE LENGTHY LIST OF DATES

Date : 17-02-2025 These matters were called on for hearing today.

CORAM : HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE SANJAY KUMAR

For Petitioner(s) Mr. Hari Shankar Jain, Adv.
Mr. Vishnu Shankar Jain, AOR
Mr. Shourya Krishna, Adv.
Ms. Mani Munjal, Adv.
Ms. Marbiang Khongwir, Adv.
Mr. Parth Yadav, Adv.

Mr. Mohammad Nizamuddin Pasha, Adv.
Mr. Fuzail Ahmad Ayyubi, AOR

Mr. Sidharth Kaushik, Adv.

Mr. Arif Ali, Adv.

Mr. Ibad Mushtaq, Adv.

Ms. Akanksha Rai, Adv.

Ms. Gurneet Kaur, Adv.

Mr. Barun Kumar Sinha, Adv.
Mrs. Pratibha Sinha, Adv.

Mr. Sneh Vardhan, Adv.

Mr. Pankaj Kumar Shukla, Adv.
Mr. Ritu Raj, Adv.

Mrs. Kanika, Adv.

Mr. Rakesh Mudgal, Adv.

Mr. Chhail Bihari Singh, Adv.
Mr. Neeraj, Adv.

Mr. Abhishek, AOR

Mr. Raju Ramachandran, Sr. Adv.
Mr. Yusuf Hatim Muchhala, Sr. Adv.
Ms. Vrinda Grover, Adv.

Mr. Ejaz Magbool, AOR

Mr. Sagheer A. Khan, Adv.
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Mr. Shahid Nadeem, Adv.
Mr. Mujahid Ahmed, Adv.
Mr. Soutik Banerjee, Adv.
Mr. Vikram Narayan, Adv.
Mr. Saif Zia, Adv.

Mr. Agil Khan, Adv.

Mr. Rakesh Dwivedi, Sr. Adv.

Mr. Vikas Singh, Sr. Adv.

Mr. Ashwini Kumar Upadhyay, Adv.
Mr. Ashwani Kumar Dubey, AOR

Mr. Vikas Singh, Sr. Adv.

Mr. Anjani Kumar Mishra, AOR
Ms. Deepika Kalra, Adv.

Mr. Karunesh Kumar Shukla, Adv.
Mrs. Hardeep Kaur Mishra, Adv.
Mr. Praveen Mishra, Adv.

Mr. Rajesh Kumar Singh, Adv.

Dr. Subramanian Swamy, Petitioner-in-person
Mr. Vaidushya Parth, Adv.
Ms. Smritika Kesri, Adv.

M/S. Ace Legal , AOR

Mr. Slaman Khurshid, Sr. Adv.

Dr. Sarvam Ritam Khare, Adv.

Ms. Shweta Chaurasia, Adv.

Mr. Kushagra Sharma, Adv.

Ms. Lubna Naz, Adv.

Ms. Azra Rehman, Adv.sanjivkhanna
Mr. Anuj Agarwal, Adv.

Mr. Akarsh Khare, Adv.

Mr. Bijan Kumar Ghosh, AOR

Mr. Rakesh Mishra, AOR

Mr. Nirmal Kumar Ambastha, AOR
Mr. Ashutosh Dubey, AOR

Mr. Sumit Teterrwal, AOR

For Respondent(s) Mr. Raju Ramachandran, Sr. Adv.
Mr. Yusuf Hatim Muchhala, Sr. Adv.
Ms. Vrinda Grover, Adv.

Mr. Ejaz Magbool, AOR

Mr. Sagheer A. Khan, Adv.
Mr. Shahid Nadeem, Adv.
Mr. Mujahid Ahmed, Adv.
Mr. Soutik Banerjee, Adv.
Mr. Vikram Narayan, Adv.
Mr. Saif Zia, Adv.

Mr. Agil Khan, Adv.

Ms. Shiwani Tushir, AOR
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Mr. Vishnu Shankar Jain, AOR

Mr. Parth Yadav, Adv.

Ms. Mani Munjal, Adv.

Ms. Marbiang Khongwir, sanjivkhanna Adv.
Mr. Hari Shankar Jain, Adv.

Mr. Tushar Mehta, Solicitor General
Mr. K.m.nataraj, A.S.G.

Mr. Kanu Agrawal, Adv.

Mr. Shailesh Madiyal, Adv.

Mr. Sandeep Kr.mahapatra, Adv.

Ms. Nachiketa Joshi, Adv.

Mr. Santosh Kumar, Adv.

Mr. Arvind Kumar Sharma, AOR

Dr. Rajeev Dhavan, Sr. Adv.
Mr. M.R.Shamshad, Sr. Adv.
Mr. Fuzail Ahmad Ayyubi, AOR
Mr. Ibad Mushtaq, Adv.

Mr. Arijit Sarkar, Adv.
Ms. Akanksha Rai, Adv.
Ms. Gurneet Kaur, Adv.

Mr. Huzefa Ahmadi, Sr. Adv.
Mr. Fuzail Ahmad Ayyubi, AOR
Mr. Nizam Pasha, Adv.

Ms. Rashmi Singh, Adv.

Mr. Ibad Mushtaq, Adv.

Ms. Akanksha Rai, Adv.

Ms. Gurneet Kaur, Adv.

Dr. Menaka Guruswamy, Sr. Adv.
Mr. Fuzail Ahmad Ayyubi, AOR
Mr. Ibad Mushtaq, Adv.

Mr. Utkarsh Pratap, Adv.

Ms. Akanksha Rai, Adv.

Ms. Gurneet Kaur, Adv.

M/S. Ahmadi Law Offices, AOR

Mr. Salman Khurshid, Sr. Adv.

Mrs. Vibha Datta Makhija, Sr. Adv.
Mr. Shariq Ahmed, Adv.

Mr. Tariq Ahmed, Adv.

Ms. Lubna Naaz, Adv.

Mr. Karan Mamgain, Adv.

Mr. Mansoor Ali, AOR

Ms. Rubina Jawed, Adv.

Mr. Bilal Mansoor, Adv.

Mr. Niaz Ahmad Farooqi, Adv.

Mr. Amrish Kumar, AOR
Mr. Tushar Mehta, Solicitor General
Mr. K. M. Natrasanjivkhannaj, A.S.G.
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Mr. Kanu Agarwal, Adv.

Mr. Shailesh Madiyal, Adv.

Mr. Sandeep Kumar Mahapatra, Adv.
Mr. Nachitkea Joshi, Adv.

Mr. Santosh Kumar, Adv.

Mr. K.m. Nataraj, A.S.G.

Mr. Bharat Singh, A.A.G.

Mr. D.s. Parmar, A.A.G.

Mr. Abhimanyu Singh Ga, Adv.
Mr. Sarad Kumar Singhania, AOR

Mr. Ashutosh Dubey, AOR
Mr. Guru Krishna Kumar, Sr. Adv.

Mr. Nachiketa Joshi, Sr.Adv.
Mr. Yashraj Singh Bundela, Aor
Mr. Merusagar Samantaray, Adv.
Mr. V.V.V.V. Pattabhiram, Adv.
Mr. Santosh Kumar, Adv.

Ms. Mitakshara Goyal, Adv.

Mr. Amit Mishra, Adv.

Mr. Chankya Baruah, Adv.

Ms. Saloni, Adv.

Mr. Rohan Singh, Adv.

Mr. Ashutosh Dubey, Adv.
Mr. Santosh Kumar, Adv.
Mr. Praneetsanjivkhanna Pranav, Adv.
Mrs. Rajshri Dubey, Adv.
Mr. Abhishek Chauhan, Adv.
Mr. Rahul Tanwani, Adv.
Mr. Vikash Shukla, Adv.
Mr. Amit P Shahi, Adv.

Mr. Sudipto Sircar, Adv.
Ms. Aditi Tripathi, Adv.
Mr. Amit Kumar, Adv.

Mr. Amit Sharma, Adv.

Mr. Raghu Vamsy, Adv.

Ms. Sindhoora Vnl, Adv.
Mr. Aishwarya Vikram, Adv.
Mr. Shashibhushan Nagar, Adv.
Mr. Rahul Sethi, Adv.

Mr. Hb Dubey, Adv.

Mr. Manish Dhingra, Adv.
Mr. Gaurav Yadav, Adv.

Ms. Smridhi Varma, Adv.

Mr. P.v. Dinesh, Sr. Adv.
Mr. Zulfiker Ali P. S, AOR
Mrs. Lakshmi Sree P., Adv.
Ms. Anna Oommen, Adv.

Ms. Lebina Baby, Adv.



M/S. Ahmadi Law Offices, AOR

Mr. Salman Khurshid, Sr. Adv.

Mrs. Vibha Datta Makhija, Sr. Adv.
Mr. Shariq Ahmed, Adv.

Mr. Tariq Ahmed, Adv.

Ms. Lubna Naaz, Adv.

Mr. Karan Mamgain, Adv.

Applicant-in-person, AOR

Mr. Sadashiv, AOR

Mr. Gaurav Bhatia, Sr. Adv.

Mr. Devendra Kumar Gupta, Adv.

Mr. Nishant Sanjay Kumar Singh, Adv.
Mr. Jitendra Kumar Shrivastava, Adv.
Mr. Sunil Kumar, Adv.

Mr. Ashish Singh, Adv.

Mr. Sachin Agarwal, Adv.

Mr. Pranav Kumar Srivastva, Adv.

Mr. Mansoor Ali, AOR

Ms. Rubina Jawed, Adv.

Mr. Bilal Mansoor, Adv.

Mr. Niaz Ahmad Farooqi, Adv.

Mr. P Wilson, Sr. Adv.

Mr. K V Jagdishvaran, Adv.
Ms. G. Indira, AOR

Mr. P Gandepan, Adv.

Mr. Apoorv Malhotra, Adv.
Mr. Ashwini Kumar, Adv.

Ms. Ashmita Bisarya, Adv.
Mr. Binod Kumar Singh, Adv.
Mr. Nirmal Kumar Ambastha, AOR

Dr. Rajiv Dhawan (in Ia No. 287044/2024), Adv.

Mr. Sanjay R Hegde (in Ia No. 286529/2024), Sr.
Adv.

Mr. Anas Tanwir, AOR

Mr. Ebad Ur Rahman, Adv.

Ms. Neha Singh, Adv.

Ms. Masoom Raj Singh, Adv.

Ms. Zainab Shaikh, Adv.

Mr. Ashish Kumar, Adv.

Mr. Mayank Suryan, Adv.

Dr. Abhishek Manu Singhvi, Sr. Adv.
Mr. Muhammad Ali Khan, Adv.

Mr. Amit Bhandari, Adv.

Mr. Omar Hoda, Adv.

Ms. Eesha Bakshi, Adv.

Mr. Uday Bhatia, Adv.
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Kamran Khan, Adv.

Arjun Sharma, Adv.
Gurbani Bhatia, Adv.
Abishek Jebaraj, AOR

A Reyna Shruti, Adv.
Shivani Sagar Kalra, Adv.

Rakesh Mishra, AOR
Pankaj Dubey, Adv.
Rishu Mishra, Adv.

Shubail Farook, Adv.
Anurag Tandon, AOR
Ashish Kumar Singh, Adv.

Saurabh Ajay Gupta, AOR
Srishti Prabhakar, Adv.
Ritik Gupta, Adv.

Bijan Kumar Ghosh, AOR
Ujjwal Banerjee, Adv.

Guntur Pramod Kumar, AOR
Prerna Singh, Adv.
Dhruv Yadav, Adv.

K. R. Chitra, AOR
K. R. Chitra, Adv.

Raju Ramachandran, Sr. Adv.
Yusuf Hatim Muchhala, Sr. Adv.
Vrinda Grover, Adv.

Ejaz Maqbool, AOR

Sagheer A. Khan, Adv.
Shahid Nadeem, Adv.

Mujahid Ahmed, Adv.

Soutik Banerjee, Adv.
Vikram Narayan, Adv.

Saif Zia, Adv.

Aqil Khan, Adv.

Yash S. Vijay, AOR

Nem Pal Singh, AOR
Avnish Kumar Tyagi, Adv.
Shreshtha Rao, Adv.
Yukti Sharma, Adv.

Jitendra Kumar Shrivastava, Adv.

Mahendra Kumar, Adv.
Amitabh Pandey, Adv.
Pritam Singh, Adv.
Sunil Kumar, Adv.
Anupam Thakur, Adv.
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Mr. Bhupendra Kumar Bhardwaj, Adv.
Mr. Sanjai Premi, Adv.
Mr. Umesh Kumar Shukla, Adv.

Mr. Hussain Mueen Farooq, Adv.
Ms. B. Sudha, Adv.

Mr. Osman Harun Hussain, Adv.
Mr. Hussain Owais Sabir, Adv.
Ms. Nusrath Batula H., Adv.
Mr. Bahar U Barqi, Adv.

Mr. Moh. Kamran Khan, Adv.
Mr. Saiyed Rehman Ali, Adv.
Mr. S. N. Jha, Adv.

Mr. Dhananjaya, Adv.

Ms. Sonal Vikas Jain, Adv.
Mr. Puneeth, Adv.

Mrs. Revathy Raghavan, AOR

Mr. Kabir Dixit, AOR

Mr. Salman Khurshid, Sr. Adv.
Mr. Sarim Naved, Adv.

Mr. Daniyal Khan, Adv.

Mr. Saurabh Sagar, Adv.

Mr. Zeeshan Ahmad, Adv.

Ms. Lubna Naz, Adv.

Ms. Sugandha Anand, AOR

Mr. Sadashiv, AOR

Mr. Gaurav Bhatia, Sr. Adv.

Mr. Devendra Kumar Gupta, Adv.

Mr. Nishant Sanjay Kumar Singh, Adv.
Mr. Jitendra Kumar Shrivastava, Adv.
Mr. Sunil Kumar, Adv.

Mr. Ashish Singh, Adv.

Mr. Sachin Agarwal, Adv.

Mr. Pranav Kumar Srivastva, Adv.

Ms. Shahrukh Alam, Adv.

Mr. Govind Manoharan, Adv.

Ms. Samiksha Godiyal, Adv.

Mr. A. Karthik, AOR

Mr. Tenzing Namgyal Bhutia, Adv.
Mr. Rohin Bhatt, Adv.

Mr. Shantanu, Adv.

Mr. B D Rao Kundan, Adv.

Dr. Rajeev Dhavan, Sr. Adv.
Mr. M.r.shamshad, Sr. Adv.
Mr. M.r. Shamshad, Sr. Adv.
Mr. Fuzail Ahmad Ayyubi, AOR
Mr. Ibad Mushtaq, Adv.

Mr. Arijit Sarkar, Adv.

Ms. Akanksha Rai, Adv.
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Ms. Gurneet Kaur, Adv.

Mr. Huzefa Ahmadi, Sr. Adv.
Mr. Nizam Pasha, Adv.

Ms. Rashmi Singh, Adv.

Dr. Menaka Guruswamy, Sr. Adv.
Mr. Utkarsh Pratap, Adv.

Mr. C.u. Singh, Sr. Adv.

Mr. Ujjwal Singh, AOR

Ms. Bidya Mohanty, Adv.

Ms. Viddusshi Shandilya, Adv.
Ms. Katyayani Suhrud, Adv.

Mr. Abhishek Kalaiyarasan, Adv.

Mr. Shekhar Naphade, Sr. Adv.
Mr. Mrigank Prabhakar, AOR
Mr. Siddharth sahu, Adv.

Ms. Shashi Kiran, Sr. Adv.
Ms. Sadhana Sandhu, AOR
Ms. Anju Sen, Adv.

Ms. Sangeeta Bhalla, Adv.
Ms. Ashni Singh, Adv.

Ms. A. Diwedi, Adv.

Mr. Aruneshwar Gupta, Sr. Adv.
Mr. Keshav Kumar, Adv.
Mr. Rajeev Singh, AOR

Mr. Prashanto Chandra Sen, Sr. Adv.
Mr. P. S. Sudheer, AOR

Mr. Prasanna S., Adv.

Ms. Swati Draik, Adv.

Ms. Muskan Nagpal, Adv.

Mr. Rishi Maheshwari, Adv.

Ms. Anne Mathew, Adv.

Mr. Bharat Sood, Adv.

Mr. Jai Govind M J, Adv.

M/S. Ram Sankar & Co, AOR
Dr. Ram Sankar, Adv.
Mrs. Harini Ramsankar, Adv.

Mr. Prathvi Raj Chauhan, AOR
Mr. Deepak Kumar Singh, Adv.
Mr. Manish Gupta, Adv.

M/S. Kmnp Law Aor, AOR

Mr. J Sai Deepak, Sr. Adv.
Mr. V Shyamohan, Adv.

Ms. Shaktiki Sharma, Adv.
Mr. Abhishek Sharma, Adv.
Ms. Anshika Bajpai, Adv.
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Surendranath P V, Sr. Adv.
Biju P Raman, AOR

John Thomas Arakal, Adv.
Sawan Kumar Shukla, Adv.

Sounak S Das, Adv.
Abhijit Bhatnagar, AOR

Dinesh P Rajbhar, Adv.
Kunal Singh, Adv.
Pulkit Agarwal, AOR

Dhawal Uniyal , AOR

Pinky Anand, Sr. Adv.
Saudamini Sharma, Adv.
Samrat Pasriccha, Adv.
Rajkumar Maurya, Adv.
Sumit Teterrwal, AOR

Kaleeswaram Raj, Adv.
Thulasi K Raj, Adv.

Aparna Menon, Adv.

Chinnu Maria Antony, Adv.
Mohammed Sadique T.a., AOR

Bharti Tyagi, AOR
Vikash Kumar, Adv.
D. K. Singh, Adv.

Dushyant A. Dave, Sr. Adv.
Akshat Malpani, Adv.
Ayushi Gaur, Adv.

Krishna Kumar Singh, AOR

Syed Mehdi Imam, AOR
Mohd Parvez Dabas, Adv.
Uzmi Jamil Husain, Adv.
Mohammad Noorullah, Adv.
Tabrez Ahmad, Adv.

Mohd Amir Dabas, Adv.
Agib Baig, Adv.

Aman Sinha, Sr. Adv.
Atulesh Kumar, AOR
Nupoor Sinha, Adv.
Santosh Kumar, Adv.

Tasneem Ahmadi, Adv.
Mehmood Pracha, Adv.

R. H. A. Sikander, AOR
Jatin Bhatt, Adv.
Mahima Rathi, Adv.
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Ms. Pragya Rathi, Adv.
Mr. Sanawar Choudhary, Adv.
Mr. Kshitij Singh, Adv.
Ms. Nuzhat Naseem, Adv.
Mr. Mohd. Saleem, Adv.
Mr. Mohd. Khurshid, Adv.
Mr. Faisal Mohammad, Adv.
Mr. Mohd. Danish, Adv.
Mr. Mohd. Shameem, Adv.
Mr. Mohd. Hasan, Adv.

Ms. Heema Sahoo, Adv.

Mr. Sanjay Parikh, Sr. Adv.
Ms. Kritika, Adv.
Ms. Maulshree Pathak, AOR

Ms. Sonia Mathur, Sr. Adv.
Mr. Aditya Sharma, AOR

Ms. Ankita Choudhary, Adv.
Mr. Raghu Vamsy Dasika, Adv.
Mr. Mithun Shashank, Adv.

Dr. Abhishek Manu Singhvi, Sr. Adv.
Ms. Fauzia Shakil, AOR

Mr. Amit Bhandari, Adv.

Ms. Tasmiya Taleha, Adv.

Mr. Abdul Qadir Abbasi, AOR

Mr. Osama Ahmad Abbasi, Adv.

Mr. Mohd Tanwir, Adv.

Mr. Maaz Rehman Khan, Adv.

Mr. Arun Chandra Srivastava, Adv.
Mr. Shiv Sagar Tiwari, AOR

Mr. Haris Beeran, Adv.

Mr. Azhar Assees, Adv.

Mr. Anand B. Menon, Adv.

Mr. Radha Shyam Jena, AOR

UPON hearing the counsel, the Court made the following
ORDER

Re-list W.P (C). Nos. 1246 of 2020, 559 of 2020, 619 of 2020,
827 of 2022, 782 of 2022 and 891 of 2022 along with S.L.P (C) No.
7023 of 2024 and Conmt. Pet.(C). No. 803 of 2024 in the week
commencing 01.04.2025 before the three-Judge Bench.

All interlocutory applications for intervention/impleadment,

except defective interlocutory application(s), stand allowed,
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subject to all just exceptions.

We grant two weeks’ time to the Tlearned counsel for the
parties to cure the defects in the defective applications for
intervention/impleadment.

Any fresh intervention application will be entertained only if
the applicant(s) therein raise(s) new ground(s) or legal issue(s)
not raised in the petition(s) already filed and a statement to that
effect is made in such interlocutory application itself.

We are not inclined to issue notice in the fresh writ
petitions. At the same time, we do not want to foreclose the rights
of such parties to raise additional grounds. We, therefore, leave
it open to the petitioners therein to file applications for
intervention raising additional grounds, if any, in the pending
writ petitions. We are constrained to pass this order as a large
number of new writ petitions are being filed either on the same
lines or raising new and additional grounds. There has to be a
deadline for the filing of new writ petitions.

The writ petitions in which notice has not been issued,
including W.P. (C). Nos. 846 of 2024, 131 of 2025, 135 of 2025, 137
of 2025, 118 of 2025 and 143 of 2025, will be treated as disposed
of in terms of the present order with liberty as granted above.

Interim order shall continue to operate till the next date of
hearing.

In the meanwhile, the pleadings, including counter

affidavits/replies and rejoinders, shall be completed.

(VARSHA MENDIRATTA) (R.S. NARAYANAN)
COURT MASTER (SH) ASSISTANT REGISTRAR
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